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higher charges levied by one bank 
as compared to the other, does not 
arise. 
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Purchase aDd ExItOrt 01 TobaCco Pre-
ducts by S.T.C. 

1530. SHRI D. S. A. SIV APRAKA.-
SAM: Will the Minister of COM-
MERCE AND CIVIL SUPPLIES .. 
pleased to !tate: 

(a) whether State Trading Cor-
poration purchase alld export manu. 
factured products containing tobacco; 
and 

(b) if so, the name of the product, 
total quantity purchased and export-
ed during the curre,nt financial year 
till date? 

THE MINISTER OF STATE IN 'rIm 
MINISTRY OF COJ\IM.ERCE AND 
CIVIL SUPPLIES (SHRI Z. a 
ANSAR1): (a) No. Sir. 

(b) Does not arise. 

Export of SHYer 

1531. SHRI BAPUSAHEB PAR-
ULEKAR: Will the Minister of 
FINANCE be pleased to state: 

(a) is it a fact that there waa 
dramatic increaee in silver prices ia 
the Bombay Bullion Market in 
February, 1980 and reasons for, the 
same; and 

(b) whether Government propo_ 
. to lift the ban on the export ot silver, 

If not, the reasons therefor? 

THE MINISTER OF FINANCE 
(SHRI R. VENKATARAMAN): (a)' 
A sharp increase in Silver prices in 
the Bombay Bullion Market took 
place in early January, 1980; the 




